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(c) whether Calcutta PQrt·deaf. with 42 pet 
cent forei!!n aport and 31 per cent foreign 
import of Ind ia ; and 

(d) if 10, Ihe steps taken by the Government 
to lave Calcutta Port from deterioration? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS A~D SHIPPING AND TPANS. 
PORT ( SHRI RAJ BAHADUR) : (a) Ye •. 

(b) The fo,..,ign Irade of Wr81 Bengal, 
Nepal, Sikkim and Bhutan i. dependent on 
Calcutta Port. A. regards Bangladesh, Calcutta 
Port Be"'cd a. the outlrt for some volume of 
the foreign trade of that COUl>try previously 
when her ports were mine-hound but now it 
is channelled throus:h their own ports. 

(e) In 1971· 72, Calcutta handled aboul4'75 
million tonnes or import trz.ffic repreSt'nting 
about 16% of the tOlal imports of obout 29.S! 
million tonne. and about 2.61 mi Ilion tonnes of 
exports representin~ about 9% of the total 
exporto of about 29.42 million tonnes of the 
country. 

(d) Dredging in the river to maintain the 
navigable depths and rivt'r-'raining worlu have 
been undertaken which along wit h th" commis. 
sioning of the Farakka Project will help to 
improve the condition of the Calculla Port. 
To cater to the reqllir{"mcnt~ of bulk carri{'rs, a 
dock .y.tem at Haldia is being created: an 
oil Jetty wa. commissioned in August, 196B and 
the new Dock system with six bt"rths III cater to 
dry bulk cargo ve ... ds now under COBstrunion 
i. expected to be compl"ted by end of 1973. 

A •• eII.meao Report _ the Raral Water 
Sapply problem of Orina 

1167. SHRI CHlNTAMANI PANIGRAHI: 
Will the Miniller of HF.ALTH AND FAMILY 
PLANNING be pleased to state: 

(a) whether the Orilsa Government has 
drawn lip any pr"per asse •• mellt report on the 
rural water supply problem of Orissa by now 
III requested by tile Central Govcrnmrnt long 
before; 

(b) if '0, the details of the _ment I't'port 
made; and 

(c) the measures that are being adoplrd to 
oolve this problem in the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND liAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. p, 

CHATTOPADHYAYA) (a) 10 (c). The 
required information ia being collected from the 
Stale Government and will be laid on the 
Table of the Sabha. 

Report of lO-Member A .... riaa Stally 
T .. m of F. A. O. 

1168. SHRI CHINTAMANI PANIGRAHI: 
Will the Ministcr of AGRICULTURE be plea-
sed to state: 

(a) whether the IO-member Agrarian 
Reform. Study Team sponsored by the Food 
and Agriculture Organisation vtsited India in 
the first wetk of July, 1972 ; 

(b) whether th~ team has submitted any 
rt'port ; and 

(c) if so, the main floalures thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) Yes Sir. 

(b) and (c). No rcport has been submitted by 
tl.e Tcam. The purpose of the tour was to 
enable the members to study the condilions in 
d iifncl·t COUllt rics. The Team was not expected 
to make any critical review of land rerorm in 
different coulltrj("s. 

Traalifer of OWDershlp of Property fa 
Deihl beioDgiDI to D. D. A. 

1169. SHRI VEKARIA : W,lIthe Minister 
of WORKS AND HOLISING be pleased to 
state: 

(a) whether Government arc conoidering to 
tran.for the ownenhip of properly in old Delhi 
belonging to D. D. A., which is being occupied 
by the refugee. from W,.~t Pakistan for the 
lasl 20 years and above and paying rcnt or 
damage chargell to the D. D. A.; 

(h) if so, the terms and conditions; and 

(c) the mode of recovery of cost ofproperty? 

THE MINISTER OF WORKS AND 
HOUSING ANO HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKAR DlK· 
SHIT) , (al 'l'he question of scHlIng lome of the 
displaced persons at the site wnich they ale oc· 
cupying ia being examined I!eepiog in view the 
Master Plan. land uae of the areL 

(b) The ... are being worked out. 

(c) Not.yetworked .Ollt, 




